
Sr.No. Court District Case No. Advocate

1 Amritsar Nil Nil Nil Nil Nil Nil Nil

2 Barnala Nil Nil Nil Nil Nil Nil Nil

3 Bathinda Nil Nil Nil Nil Nil Nil Nil

4 Faridkot Nil Nil Nil Nil Nil Nil Nil

5 Fatehgarh Sahib Nil Nil Nil Nil Nil Nil Nil

6 Fazilka Nil Nil Nil Nil Nil Nil Nil

7 Ferozepur Nil Nil Nil Nil Nil Nil Nil

8 Gurdaspur Nil Nil Nil Nil Nil Nil Nil

9 Hoshiarpur Nil Nil Nil Nil Nil Nil Nil

10 Jalandhar Nil Nil Nil Nil Nil Nil Nil

11 Kapurthala Nil Nil Nil Nil Nil Nil Nil

12 Ludhiana Nil Nil Nil Nil Nil Nil Nil

13 Mansa Nil Nil Nil Nil Nil Nil Nil

14 Moga Nil Nil Nil Nil Nil Nil Nil

15 Pathankot Nil Nil Nil Nil Nil Nil Nil

16 Patiala Nil Nil Nil Nil Nil Nil Nil

17 Rupnagar Nil Nil Nil Nil Nil Nil Nil

18 SAS Nagar Nil Nil Nil Nil Nil Nil Nil

19 Sangrur Nil Nil Nil Nil Nil Nil Nil

20 SBS Nagar Nil Nil Nil Nil Nil Nil Nil

21 Sri Muktsar Sahib Nil Nil Nil Nil Nil Nil Nil

22 Tarn Taran Nil Nil Nil Nil Nil Nil Nil

23
Chandigarh Nil Nil Nil Nil Nil Nil Nil

Form 1 (Punjab)
List of cases e-filed during the month of February, 2025

Petitioner Name 
Vs. Respondent 

Name

Advocate 
Mobile 
Number

Advocate 
E-mail ID

Date of 
Registration

Date of 
e-filing



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate Date of Registration

Amritsar Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil

1 ACJ(SD), Fairdkot Court No.6

Faridkot

CS/1030/2024 R.S.Kakkar 23 Dec 24 1 Feb 25

2 ACJ(SD), Fairdkot Court No.6 CS/81/2025 Ramesh Kumar Grover Vs Manpreet Singh Amrit Bansal 1 Feb 25 1 Feb 25

3 D&SJ, Faridkot Court No.1 CA/14/2025 Harcharan Singh Vs Sunderpal Singh A.S.Sandhu
3 Feb 25 3 Feb 25

4 CJ(JD), Faridkot Court No.13 CS/54/2025 State Bank of India Vs Rajwant Kaur Dildeep Singh
21 Jan 25 3 Feb 25

5 CJ(JD), Faridkot Court No.13 CS/55/2025 State Bank of India Vs M/S Jyoti Fashion House Dildeep Singh 21 Jan 25 3 Feb 25

6 ACJ(SD), Fairdkot Court No.6 CS/75/2025 R.S.Kakkar 29 Jan 25 3 Feb 25

7 ACJ(SD), Fairdkot Court No.7 CS/981/2024 State Bank of India Vs Rakesh Kumar R.S.Kakkar 3 Dec 24 4 Feb 25

8 ACJ(SD), Fairdkot Court No.7 CS/17/2025 State Bank of India Vs Bhagwan Singh R.S.Kakkar 3 Jan 25 4 Feb 25

9 CJ(JD), Faridkot Court No.13 CS/59/2025 State Bank Of India Vs M/S Gourav Karyana Store Dildeep Singh 23 Jan 25 4 Feb 25

10 CJ(JD), Faridkot Court No.13 CS/60/2025 State Bank Of India Vs  M/s Gill Cloth House Dildeep Singh 23 Jan 25 4 Feb 25

11 CJ(SD), Faridkot Court No.3 CS/88/2025 State Bank Of India Vs  Gurmail Kaur R.S.Kakkar 4 Feb 25 4 Feb 25

12 ACJ(SD), Fairdkot Court No.7 CS/90/2025 State Bank of India Vs Sulakhan Singh R.S.Kakkar 4 Feb 25 4 Feb 25

13 D&SJ, Faridkot Court No.1 CA/15/2025 L.S.Chauhan 4 Feb 25 4 Feb 25

14 CJ(JD), Faridkot Court No.11 CS/895/2024 UCO Bank Vs Amarjit Kaur and others R.S.Kakkar 22 Oct 24 5 Feb 25

15 CJ(JD), Faridkot Court No.11 CS/977/2024 State Bank of India Vs Baljinder Singh R.S.Kakkar 3 Dec 24 6 Feb 25

16 CJ(JD), Faridkot Court No.11 CS/978/2024 State Bank of India Vs Simranjeet Kaur R.S.Kakkar 3 Dec 24 6 Feb 25

17 CJ(JD), Faridkot Court No.13 CS/93/2025 Baljit Singh Vs Baljit Singh and others K.S.Mittal 6 Feb 25 6 Feb 25

18 CJ(JD), Faridkot Court No.11 CS/96/2025 M/S Gulshan Kumar and Sons N.S. Wahniwal 7 Feb 25 7 Feb 25

19 ACJ(SD), Fairdkot Court No.6 CS/98/2025 Barjinder Singh Brar Vs Maninder Singh G.S.Brar 10 Feb 25 10 Feb 25

20 CJ(SD), Faridkot Court No.3 CS/104/2025 Lakhvir Kaur Vs Chhinderpal Singh alias Shinda S.V.Singh 11 Feb 25 11 Feb 25

21 ACJ(SD), Fairdkot Court No.7 CS/29/2025 Dildeep Singh 10 Jan 25 13 Feb 25

22 CS/29/2025 Gulzari Lal Vs Satya Rani alias Gogan and others V.K.Monga
13 Feb 25 13 Feb 25

23 D&SJ, Faridkot Court No.1 CA/16/2025 Randhir Singh alias Ranvir Singh Vs Balbir Singh Mangat Arora 14 Feb 25 14 Feb 25

24 ACJ(SD), Fairdkot Court No.6 CS/118/2025 State Bank Of India Vs Sumanpreet Kaur R.S.Kakkar 14 Feb 25 14 Feb 25

25 CJ(JD), Faridkot Court No.13 CS/119/2025 State Bank Of India Vs Ishatpreet Singh Brar R.S.Kakkar 14 Feb 25 14 Feb 25

26 CJ(JD), Faridkot Court No.13 CS/120/2025 State Bank Of India Vs Gurpash Singh R.S.Kakkar 14 Feb 25 14 Feb 25

27 CJ(JD), Faridkot Court No.13 CS/121/2025 State Bank Of India Vs Veerpal Kaur R.S.Kakkar 14 Feb 25 14 Feb 25

28 ADJ-I, Faridkot Court No.17 CA/17/2025 Jasdeep Singh Vs Lakhvir Singh N.K. Maheswari 14 Feb 25 14 Feb 25

29 ACJ(SD), Fairdkot Court No.7 CS/124/2025 Indraj Singh Vs Khushpal Singh Rakesh Bhateja 15 Feb 25 15 Feb 25

30 ACJ(SD), Fairdkot Court No.7 CS/126/2025 State Bank Of India Vs Om Parkash R.S.Kakkar 18 Feb 25 18 Feb 25

31 ACJ(SD), Fairdkot Court No.7 CS/130/2025 Ram Singh Vs Gurbachan Singh Rahul Chaudhary 19 Feb 25 19 Feb 25

Fatehgarh sahib Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil

Sri Muktsar Sahib Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil

Chandigarh Nil Nil Nil Nil Nil

Form 2  (Punjab)
List of cases in which e-Payment of Court fees was made during the month of February, 2025

Date of e-payment of Court 
fees

State Bank Of India Vs  Kamaljeet Singh alias 
Kanwaljeet Singh

State Bank Of India Vs  M/S Sagar Shoes Centre 
and other

Pippal Singh Vs Harbans Singh through Lr 
Baljinder Kaur and others

Canara Bank Vs M/S Bhullar Karyana Store and 
other

ACJ(SD), Fairdkot Court 
No.11



Sr.No. Court District Case No. Advocate Date of Registration

1 Amritsar Nil Nil Nil Nil Nil

2 Barnala Nil Nil Nil Nil Nil

3 Bathinda Nil Nil Nil Nil Nil

4 Faridkot Nil Nil Nil Nil Nil

5 Fatehgarh Sahib Nil Nil Nil Nil Nil

6 Fazilka Nil Nil Nil Nil Nil

7 Ferozepur Nil Nil Nil Nil Nil

8 Gurdaspur Nil Nil Nil Nil Nil

9 Hoshiarpur Nil Nil Nil Nil Nil

10 Jalandhar Nil Nil Nil Nil Nil

11 Kapurthala Nil Nil Nil Nil Nil

12 Ludhiana Nil Nil Nil Nil Nil

13 Mansa Nil Nil Nil Nil Nil

14 Moga Nil Nil Nil Nil Nil

15 Pathankot Nil Nil Nil Nil Nil

16 Patiala Nil Nil Nil Nil Nil

17 Rupnagar Nil Nil Nil Nil Nil

18 SAS Nagar Nil Nil Nil Nil Nil

19 Sangrur Nil Nil Nil Nil Nil

20 SBS Nagar Nil Nil Nil Nil Nil

21 Sri Muktsar Sahib Nil Nil Nil Nil Nil

22 Tarn Taran Nil Nil Nil Nil Nil

23
Chandigarh Nil Nil Nil Nil Nil

Form 3  (Punjab)
List of cases in which Electronic Service of Process has taken place during the month of February, 2025

Petitioner Name Vs. 
Respondent Name

Date of Electronic 
Service of Process



Sr.No. Court District Court Name Court No. Case Type

Amritsar Nil Nil Nil Nil

Barnala Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil

Mansa Nil Nil Nil Nil

Moga Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil

Patiala Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil

Sri Muktsar Sahib Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil

Chandigarh Nil Nil Nil Nil

Form 4  (Punjab)
List of total no. of cases randomly allocated during the month of February, 2025

Case Count (No. of cases 
randomly allocated)



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate

Amritsar
Nil Nil Nil Nil Nil

Barnala
Nil Nil Nil Nil Nil

Bathinda
Nil Nil Nil Nil Nil

Faridkot
Nil Nil Nil Nil Nil

Fatehgarh Sahib
Nil Nil Nil Nil Nil

Fazilka
Nil Nil Nil Nil Nil

Ferozepur
Nil Nil Nil Nil Nil

Gurdaspur
Nil Nil Nil Nil Nil

Hoshiarpur
Nil Nil Nil Nil Nil

Jalandhar
Nil Nil Nil Nil Nil

Kapurthala
Nil Nil Nil Nil Nil

Ludhiana
Nil Nil Nil Nil Nil

Mansa
Nil Nil Nil Nil Nil

Moga
Nil Nil Nil Nil Nil

Pathankot
Nil Nil Nil Nil Nil

Patiala
Nil Nil Nil Nil Nil

Rupnagar
Nil Nil Nil Nil Nil

SAS Nagar
Nil Nil Nil Nil Nil

Sangrur
Nil Nil Nil Nil Nil

SBS Nagar
Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil

Tarn Taran
Nil Nil Nil Nil Nil

1 CHANDIGARH ARB/717/2024 STATE OF PUNJAB  Vs  SUPREME ZANDERS (JV) Gurpreet Kaur(P), 21-11-2024 07-02-2025

2 CHANDIGARH ARB/694/2021 JAI AMBAY FILLING STATION  Vs  INDIAN OIL CORPORATION LTD Vinay K. Kashyap(P), 07-10-2021 07-02-2025

3 CHANDIGARH ARB/136/2019 12-02-2019 07-02-2025

4 CHANDIGARH ARB/584/2024 NIRANJAN SINGH  Vs  M/S HINDUSTAN PETROLEUM CORPORATION Jagtar Kureel(P), 22-05-2024 10-02-2025

5 CHANDIGARH ARB/676/2023 JK CON  FEB  Vs  HSIIDC ASHOK SHARMA(P), 20-10-2023 10-02-2025

6 CHANDIGARH ARB/370/2024 BY DAK(P), 22-03-2024 11-02-2025

7 CHANDIGARH ARB/621/2023 Naresh S. Rana(P), 06-10-2023 11-02-2025

8 CHANDIGARH ARB/369/2024 BY DAK(P), 22-03-2024 11-02-2025

9 CHANDIGARH ARB/359/2024 HDFC BANK LTD  Vs  KHEM RAJ Kanwar Lal(P), 21-03-2024 11-02-2025

Form 5  (Punjab)
List of cases in which Case Management Hearing was held during the month of February, 2025

Date of 
Registration

Date of Case 
Management 

Hearing

Sri Muktsar 
Sahib

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

M/S SHIVAM GRAM UDYOG SAMITI  Vs  PUNJAB STATE 
WAREHOUSING CORPORATION LIMITED

RISHAB KUMAR JAIN(P),Ajay 
Sood(R),

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB WATER SUPPLY AND SEWERAGE BOARD CHANDIGARH  Vs  
M/S VIRINDRA BUILDCON PVT LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

BALWINDER SINGH  Vs  THE PUNJAB STATE CIVIL SUPPLY 
CORPORATION LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB WATER SUPPLY AND SEWERAGE BOARD CHANDIGARH  Vs  
M/S VIRINDRA BUILDCON PVT LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate
Date of 

Registration

Date of Case 
Management 

Hearing

10 CHANDIGARH ARB/358/2024 HDFC BANK LTD  Vs  AMAN JAIN Kanwar Lal(P), 21-03-2024 11-02-2025

11 CHANDIGARH ARB/718/2024 PARAMJIT SINGH  Vs  HDFC BANK LIMITED Ravi Singh(P), 22-11-2024 13-02-2025

12 CHANDIGARH ARB/560/2021 Ajay Sood(P), 13-07-2021 13-02-2025

13 CHANDIGARH ARB/544/2024 SARTHAK GUPTA(P), 19-04-2024 14-02-2025

14 CHANDIGARH ARB/249/2024 Paras Money Goyal(P), 07-03-2024 14-02-2025

15 CHANDIGARH ARB/849/2018 Naresh S. Rana(P), 04-10-2018 17-02-2025

16 CHANDIGARH ARB/490/2020 K.P.S. DHILLON(P), 07-08-2020 17-02-2025

17 CHANDIGARH ARB/698/2020 A.P SINGH(P), 24-12-2020 18-02-2025

18 CHANDIGARH ARB/1204/2018 Ravi Inder Singh(P), 20-12-2018 19-02-2025

19 CHANDIGARH ARB/174/2017 STATE OF PUNJAB  Vs  M/S DEEPAK BUILDERS GP(P), 24-03-2017 19-02-2025

20 CHANDIGARH ARB/28/2019 ANKUR MAHINDRO(P), 09-01-2019 19-02-2025

21 CHANDIGARH ARB/286/2017 M/S DEEPAK BUILDERS  Vs  STATE OF PUNJAB KAMAL KANT(P), 05-05-2017 19-02-2025

22 CHANDIGARH ARB/680/2024 Sukhvinder Pal Singh(P), 11-09-2024 19-02-2025

23 CHANDIGARH ARB/847/2023 KOTAK MAHINDRA PRIME LTD  Vs  GOURAV MALHOTRA Sukhbir Singh(P), 13-12-2023 19-02-2025

24 CHANDIGARH ARB/911/2018 THE CHIEF ENGINEER CHANDIGARH ZONE  Vs  AGGARWAL SONS VEENA BHUTANI(P), 30-10-2018 19-02-2025

25 CHANDIGARH ARB/451/2019 P.S.RANA(P), 18-04-2019 21-02-2025

26 CHANDIGARH ARB/481/2024 THE IMPROVEMENT TRUST  Vs  M/S PP ENTERPRISES 08-04-2024 21-02-2025

27 CHANDIGARH ARB/328/2016 RAKESH BHATIA(P), 01-07-2016 24-02-2025

28 CHANDIGARH ARB/142/2024 CHARANJIT SHARMA(P), 05-02-2024 24-02-2025

29 CHANDIGARH ARB/734/2024 Yogesh Mittal(P), 19-12-2024 24-02-2025

30 CHANDIGARH ARB/422/2024 KUNWAR RAJAN(P), 28-03-2024 24-02-2025

31 CHANDIGARH ARB/277/2023 STATE OF PUNJAB  Vs  RAKESH KUMAR CHAUDHARY GP(P), 19-04-2023 25-02-2025

32 CHANDIGARH ARB/42/2023 STATE OF PUNJAB  Vs  RAKESH KUMAR CHAUDHARY G.P.(P), 07-01-2023 25-02-2025

33 CHANDIGARH ARB/909/2018 VISHAL SODHI(P), 20-09-2018 25-02-2025

34 CHANDIGARH ARB/809/2022 M/S ROHAN RAJDEEP HIGHWAYS LIMITED  Vs  STATE OF PUNJAB Parveen Moudgill(P), 23-11-2022 25-02-2025

35 CHANDIGARH ARB/325/2020 Rajesh Sood(P), 05-03-2020 25-02-2025

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB STATE WAREHOUSING CORPORATION  Vs  VISHAL 
EXPORTS OVERSEAS LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB WATER SUPPLY AND SEWERAGE BOARD  Vs  M/S SHREE 
BALAJI CONSTRUCTION CO

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB STATE POWER CORPORATION LTD  Vs  M/S KARTAR SINGH 
AND COMPANY

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

MAHAVIR RICE AND GENERAL MILLS  Vs  THE PUNJAB STATE CIVIL 
SUPPLY CORPORATION LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

DAPINDER DUGGAL  Vs  DAIMLER FINANCIAL SERVICES INDIA P 
LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

DASHMESH RICE MILLS  Vs  PUNJAB STATE WAREHOUSING 
CORPORATION

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB EDUSAT SOCIETY  Vs  HUGHES COMMUNICATION INDIA 
LIMITED

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

HUGHES COMMUNICATION INDIA LTD  Vs  PUNJAB EDUSAT 
SOCIETY

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

M/S PAHP PETRO CHEMS  Vs  HINDUSTAN PETROLEUM 
CORPORATION LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

THE HARYANA STATE CO-OPERATIVE SUPPLY AND MERKETING 
FEDERATION LTD  Vs  M/S NATIONAL COLLATERAL MANAGEMENT 

SERVICES LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

DHARMINDER SINGH 
RANDHAWA(P),

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

AMARJEET KAUR  Vs  PUNJAB AGRO INDUSTRIES CORPORATION 
LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

CHANDIGARH HOUSING BOARD  Vs  M/S BL MEHTA PROJECTS PVT 
LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

TRIVENI ENGINEERING AND INDUSTRIES LTD  Vs  GURUGRAM 
METROPOLITAN DEVELOPMENT AUTHORITY

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

TELECOMMUNICATIONS CONSULTANTS INDIA LIMITED  Vs  
PUBLIC WORKS DEPARTMENT

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

M/S PUNJAB RICE MILLS  Vs  PUNJAB STATE WAREHOUSING 
CORPORATION LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

M/S SINGARENI COLLIERIES CO LTD  Vs  M/S NAVDEEP TRADERS 
AND ENGINEERS PVT LTD



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate
Date of 

Registration

Date of Case 
Management 

Hearing

36 CHANDIGARH ARB/324/2020 SINGARENI COLLIERIES COMPANY LTD  Vs  NAVDEEP INDUSTRIES Rajesh Sood(P), 05-03-2020 25-02-2025

37 CHANDIGARH ARB/427/2013 15-09-2010 27-02-2025

38 CHANDIGARH ARB/222/2024 Ajay Sood(P), 29-02-2024 27-02-2025

45 CHANDIGARH ARB/472/2020 DIRECTOR GENERAL VS. SWASTIKA ENTERTAINMENTS LTD. 13.07.2020 04.02.2025

46 CHANDIGARH ARB/473/2020 DIRECTOR GENERAL VS. A1 NEWS NETWORK 13.07.2020 04.02.2025

47 CHANDIGARH ARB/474/2020 DIRECTOR GENERAL VS. SWASTIKA ENTERTAINMENTS LTD. 13.07.2020 04.02.2025

48 CHANDIGARH ARB/1128/2019 M/S GANPATI RICE VS PUNJAB STATE 30.08.2019 04.02.2025

49 CHANDIGARH EXE/560/2022 MUKUL BUILDERS VS UNION OF INDIA 08.09.2022 05.02.2025

50 CHANDIGARH ARB/469/2024 THE STATE OF PUNJAB VS JAI BHUSHAN MALIK 01.04.2024 07.02.2025

51 CHANDIGARH MISC DJ/718/2023 PUNJAB AGRO VS BAJAJ INDUSTRIES 25.09.2023

52 CHANDIGARH EX/670/2021 RAJA RAM & SONS VS. UOI 21.12.2021 10.02.2025

53 CHANDIGARH ARB/444/2023 ROHAN RAJDEEP TOWLLWAYS VS STATE OF PUNJAB 24.07.2023 11.02.2025

54 CHANDIGARH CS/2/2024 OM INDUSTRIES VS INDO FARM EQUIPMENT 30.08.2024 11.02.2025

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

EMMSON INTERNATIONAL LTD  Vs  PUNJAB STATE WAREHOUSING 
CORPORATION

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB STATE WAREHOUSING CORPORATION  Vs  M/S EMMSONS 
INTERNATIONAL LIMITED

SH. ASHWANI KUMAR, 
ADJ CHD

SH. HUKUM SINGH GP FOR 
PETITIONER, SH. JASBIR SINGH 
AHLAWAT FOR RESPONDENT

SH. ASHWANI KUMAR, 
ADJ CHD

SH. HUKUM SINGH GP FOR 
PETITIONER, SH. JASBIR SINGH 
AHLAWAT FOR RESPONDENT

SH. ASHWANI KUMAR, 
ADJ CHD

SH. HUKUM SINGH GP FOR 
PETITIONER, SH. JASBIR SINGH 
AHLAWAT FOR RESPONDENT

SH. ASHWANI KUMAR, 
ADJ CHD

SH. DINESH MAHTO FOR 
PETITIONER, SH AJAY SOOD FOR 

RESP.

SH. ASHWANI KUMAR, 
ADJ CHD

SH. NARESH S RANA FOR DH, SH. 
J.S BAWA FOR JDS

SH. ASHWANI KUMAR, 
ADJ CHD

MS HARBHAJAN KAUR, ADVOCATE 
FOR PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH. Y.P SINGLA, ADVOCATE FOR 
PETITIONER, SH. DAVINDER SINGH, 
ADVOCATE FOR REPONDENT NO 1 

& 2
10.02.2025,20

.02.2025

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ROHAN MARKANDA FOR DH 
AND SH. VIKAS KASHYAP FOR Jds. 

SH. ASHWANI KUMAR, 
ADJ CHD

SH PARVEEN MOUDGIL FOR 
PETITIONER AND GURPREET KAUR, 

VARUN KATYAL AND VARUN 
VERMA ADVOCATE OF RESP.

SH. ASHWANI KUMAR, 
ADJ CHD

SH. MAHIR SOOD, ADVOCATE FOR 
PETITIONER, SH. VIPUL JAIN, 

ADVOCATE FOR RESPONDENT



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate
Date of 

Registration

Date of Case 
Management 

Hearing

55 CHANDIGARH ARB/395/2022 TATA MOTERS LTD VS. PUNJAB BUS METRO SOCIETY 09.05.2022 12.02.2025

56 CHANDIGARH ARB/82/2023 27.01.2023 12.02.2025

57 CHANDIGARH CIVIL SUIT/6/2024 ANUJ BAHRI VS M/S AMG HOTELS PVT LTD 27.03.2024 12.02.2025

58 CHANDIGARH ARB/539/2022 RAVINDER SINGH VS THE PUNJAB STATE COOPERATIVE 14.07.2022 13.02.2025

59 CHANDIGARH CS/2/2021 FORTUNE MALL PVT LTD VS ORIENTAL INSURANCE COMPANY 04.08.2021 18.02.2025

60 CHANDIGARH EXE/296/2024 ROHAN RAJDEEP TOWLLWAYS VS STATE OF PUNJAB Sh. Yajur Sood, Advocate for DH. 02.07.2022 20.02.2025

61 CHANDIGARH CIVIL SUIT/10/2023 WESTER OVERSEAS STUDY VS M/S EAGLE I ADVISON 18.11.2023 20.02.2025

62 CHANDIGARH CIVIL SUIT/12/2023 SEALINK IMMIGRATION VS SEALING IMMIGRATION 22.12.2023 20.02.2025

63 CHANDIGARH ARB/416/2022 RANA BUILDERS VS. UOI 13.05.2022 26.02.2025

64 CHANDIGARH CIVIL SUIT/16/2022 ALLENGERS MEDICAL SYSTEMS VS. M/S EPICOR SOFTWARE CORP. 20.10.2022 27.02.2025

65 CHANDIGARH EXE/692/2023 18.07.2023 27.02.2025

66 CHANDIGARH ARB/194/2023 PUNJAB STATE POWER CORPORATION VS SHRING CONSTRUCTION 18.07.2023 27.02.2025

82 CHANDIGARH CIVIL SUIT 2/2019 MS SOCOMO TECHNOOGIES VERSUS RAHUL SHARMA AJAY SINGH RAWAT 23.04.2019 03.02.2025

83 CHANDIGARH CIVIL SUIT 12/2022 OHM FOREX VERSUS COINSTAR MONEY TRANSFER A.K MALERI 11.10.2022 04.02.2025

84 CHANDIGARH ARB 478/2021 A2Z INFRA ENG. VERSUS FAZILKA COOP VIKAS SHARMA 05.03.2021 05.02.2025

85 CHANDIGARH ARB479/2021 A2Z INFRA ENG. VERSUS FAZILKA COOP VIKAS SHARMA 05.03.2021 05.02.2025

86 CHANDIGARH ARB 480/2021 A2Z INFRA ENG. VERSUS FAZILKA COOP VIKAS SHARMA 05.03.2021 05.02.2025

87 CHANDIGARH GROZ BECKERT VERSUS VEE AAR ENG. VIPIN KUMAR 21.2.2017 06.02.2025

88 CHANDIGARH COPENHAGEN HOSPITALITY VERSUS A.R IMPEX MAANVINDER SINGH 07.01.2022 17.02.2025

89 CHANDIGARH RAJ KUMAR VERSUS MS NH 7 ABHISHEK VASHISTA 17.08.2024 18.02.2025

90 CHANDIGARH CIVIL SUIT 15/2024 V.K GUPTA VERSUS STATE OF PUNJAB VIVEK GUPTA 18.09 19.02.2025

91 CHANDIGARH CIVIL SUIT 16/2024 V.K GUPTA VERSUS STATE OF PUNJAB VIVEK GUPTA 18.09 19.02.2025

92 CHANDIGARH ARB22/2025 SHAHEED UDHAM SINGH VERSUS THE PUNJAB EDUCATION SATYAVEER SINGH 17.02.2025 17.02.2025

SH. ASHWANI KUMAR, 
ADJ CHD

SH. INDERJIT SINGH FOR OBJECTOR 
AND SH. MANOJ DHIMAN FOR 

RESPONDENT NO. 1 AND 2

SH. ASHWANI KUMAR, 
ADJ CHD

M/S JAI SHREE RICE MILLS VS. PUNJAB STATE CIVIL SUPPLIES 
(PUNSUP)

MS. SANJANA FOR PETITIONER. SH. 
BIRINDER PAL FOR RESPONDENT

SH. ASHWANI KUMAR, 
ADJ CHD

SH. RAJESH KHURANA ADVOCATE 
FOR PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH RISHAB JAIN FOR PETITIONER, 
SH AMANDEEP SINGH FOR 

RESPONDENT

SH. ASHWANI KUMAR, 
ADJ CHD

SH VIKAS SAGAR FOR PETITIONER, 
SH JP NAHAR FOR RESPONDENT

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH RAJESH KUMAR FOR 
PETITIONER 

SH. ASHWANI KUMAR, 
ADJ CHD

SH PARDEEP SHARMA FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH. R.K. SYAL FOR PETITIONER, SH. 
SATINDER SINGH FOR 

RESPONDENTS 

SH. ASHWANI KUMAR, 
ADJ CHD

SH. SAJEEV TRIKHA FOR 
PETITIONER, SH. GAGANDEEP 

SINGH CHEEMA FOR DEFENDANT

SH. ASHWANI KUMAR, 
ADJ CHD

SHRING CONSTRUCTION CO P LTD VS PUNJAB STATE POWER 
CORPORATION

SH RAJ KUMAR SYAL FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH RAJ KUMAR SYAL FOR 
PETITIONER

SH.RAJNISH GARG, ADJ 
CHD

SH.RAJNISH GARG, ADJ 
CHD

SH.RAJNISH GARG, ADJ 
CHD

SH.RAJNISH GARG, ADJ 
CHD

SH.RAJNISH GARG, ADJ 
CHD

SH.RAJNISH GARG, ADJ 
CHD

COMMERCIAL 
SUIT 3/2017

SH.RAJNISH GARG, ADJ 
CHD

COMMERCIAL 
SUIT 1/2022

SH.RAJNISH GARG, ADJ 
CHD

TRADE MARK 
1/2024

SH.RAJNISH GARG, ADJ 
CHD

SH.RAJNISH GARG, ADJ 
CHD

SH.RAJNISH GARG, ADJ 
CHD



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate
Date of 

Registration

Date of Case 
Management 

Hearing

93 SH.RAHUL GARG,CJSD CHANDIGARH 2466/2018 IMPACT FOOD VS. M/S KWALITY ANIL AGGARWAL 13.08.2018 18.03.2025

94 SH.RAHUL GARG,CJSD CHANDIGARH 753/2017 M/S RAGAV VS. M/S EAST AJIT SINGH 05.05.2017 24.03.2025

95 SH.RAHUL GARG,CJSD CHANDIGARH 898/2016 NECTOR VS. NATIONAL VECC VISHAL KUMAR 18.05.2016 19.03.2025

96 SH.RAHUL GARG,CJSD CHANDIGARH 24/2018 ATULYA VS. SBI RAJESH KUMAR 08.01.20218 12.03.2025

97 SH.RAHUL GARG,CJSD CHANDIGARH 166/2019 B.S.DISTB. VS. CITY POTRAITS GURPREET SHARMA 23.10.2019 25.03.2025

98 SH.RAHUL GARG,CJSD CHANDIGARH 1169/2016 KWALS VS. INT.COMM. DEEPAN SHARMA 13.07.2016 09.04.2025

99 SH.RAHUL GARG,CJSD CHANDIGARH 1172/2020 BHUSHAN POWER VS. KRITI STEEL SAURABH GULIA 02.09.2020 12.03.2025

100 SH.RAHUL GARG,CJSD CHANDIGARH 1173/2020 BHUSHAN POWER VS. KRITI STEEL SAURABH GULIA 02.09.2020 12.03.2025

101 SH.RAHUL GARG,CJSD CHANDIGARH 425/2017 APEX METAL VS. MALWA GURDIT SINGH 16.03.2017 03.03.2025

102 SH.RAHUL GARG,CJSD CHANDIGARH 1531/2017 SIKKA INDIA VS. SAI CREATIONS RAKESH SHARMA 29.09.2017 12.03.2025

103 SH.RAHUL GARG,CJSD CHANDIGARH 480/2020 M/S QUARDANT VS. MAHALAXMI ABNASH SINGH 07.03.2020 22.05.2025

104 SH.RAHUL GARG,CJSD CHANDIGARH 1703/2017 NEW DADILA VS. SINGA BUILDER ARIF QURESHI 26.10.2017 06.03.2025

84 CHANDIGARH CIVIL SUIT16/2024 V.K GUPTA VERSUS STATE OF PUNJAB VIVEK GUPTA 18.09.2024 04.01.2025

85 CHANDIGARH CIVIL SUIT6/2022 BHUSHAN POWER VERSUS MS SAMRAT FORGINGS AMIT RAJANWAL 01.09.2022 04.01.2025

86 CHANDIGARH GROZ BECKERT KG VERSUS  VEE AAR ENGIN. VIPIN KUMAR 21.12.2017 10.01.2025

87 CHANDIGARH RAJ KUMAR VERSUS MS NH-7 PR ABHISEK VASHISTA 17.08.2024 14.01.2025

88 CHANDIGARH CIVIL SUIT10/2024 WOW MOMO FOODS PVT LTD VERSUS WOW CORN MOMO TRIBHUWAN NATH 31.05.2024 16.01.2025

89 CHANDIGARH CIVIL SUIT 20/2022 ASIAN STEELS VERSUS PREM CONSTRUCTION YOGESH MITTAL 07.12.2022 17.01.2025

90 CHANDIGARH SHRINIWASA  ROADWAYS VERSUS SS AND CO RAKESH SOBTI 31.08.2022 20.01.2025

91 CHANDIGARH CIVIL SUIT 7/2022 SAMRAT LAMINATES VERSUS BALAJI UDYOG CHETAN GOEL 12.09.2022 28.01.2025

92 CHANDIGARH BLUE BOX DRY CLEANERS VS. AVAIS KHAN HIMENDRA PAL SINGH 27.05.2024 31.01.2025

93 SH.RAHUL GARG,CJSD 194/2021 M/S GUJRAT VS. PB.FIN. MANDEEP SINGH KHILLAN 03.02.2021 28.01.2025

94 SH.RAHUL GARG,CJSD 195/2021 GUJRAT VS. PB. FINANCIAL MANDEEP SINGH KHILLAN 03.02.2021 28.01.2025

95 SH.RAHUL GARG,CJSD 2466/2018 IMPACT FOOD VS. M/S KWALITY ANIL AGGARWAL 13.08.2018 10.01.2025

96 SH.RAHUL GARG,CJSD 753/2017 M/S RAGAV VS. M/S EAST AJIT SINGH 05.05.2017 09.01.2025
97 SH.RAHUL GARG,CJSD 898/2016 NECTOR VS. NATIONAL VECC VISHAL KUMAR 18.05.2016 14.01.2025

98 SH.RAHUL GARG,CJSD 24/2018 ATULYA VS. SBI RAJESH KUMAR 08.01.20218 24.01.2025

99 SH.RAHUL GARG,CJSD 166/2019 B.S.DISTB. VS. CITY POTRAITS GURPREET SHARMA 23.10.2019 13.01.2025

100 SH.RAHUL GARG,CJSD 1169/2016 KWALS VS. INT.COMM. DEEPAN SHARMA 13.07.2016 07.01.2025

101 SH.RAHUL GARG,CJSD 1172/2020 BHUSHAN POWER VS. KRITI STEEL SAURABH GULIA 02.09.2020 20.01.2025

102 SH.RAHUL GARG,CJSD 1173/2020 BHUSHAN POWER VS. KRITI STEEL SAURABH GULIA 02.09.2020 20.01.2025
103 SH.RAHUL GARG,CJSD 425/2017 APEX METAL VS. MALWA GURDIT SINGH 16.03.2017 15.01.2025

104 SH.RAHUL GARG,CJSD 1531/2017 SIKKA INDIA VS. SAI CREATIONS RAKESH SHARMA 29.09.2017 14.01.2025

SH.RAJNISH GARG, ADJ 
CHD

SH.RAJNISH GARG, ADJ 
CHD

SH.RAJNISH GARG, ADJ 
CHD

COMMERCIAL 
SUIT 3/2017

SH.RAJNISH GARG, ADJ 
CHD

TRADE MARK 
1/2024

SH.RAJNISH GARG, ADJ 
CHD

SH.RAJNISH GARG, ADJ 
CHD

SH.RAJNISH GARG, ADJ 
CHD

COMMERCIAL 
SUIT 5/2022

SH.RAJNISH GARG, ADJ 
CHD

SH.RAJNISH GARG, ADJ 
CHD

COMMERCIAL 
SUIT 1/2024



Court District Case No. Advocate Act Section

Amritsar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Sri Muktsar Sahib Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

1 CHANDIGARH GP(P), 21-03-2018 - 04-02-2025 2507 - - - 34

2 CHANDIGARH 04-03-2020 - 01-02-2025 1798 - - - 34

3 CHANDIGARH PP 22-03-2024 - 11-02-2025 324 - - - 34

4 CHANDIGARH PP 22-03-2024 - 11-02-2025 324 - - - 34

5 CHANDIGARH PRADEEP BEDI 22.10.2019 01.02.2025

Form 6  (Punjab)
Contested Commercial cases disposed during the month of February, 2025

Sr.No
.

Petitioner Name Vs Respon-
dent Name

Date of 
Registration

Whether 
Urgent Relief 

was sought 
and Pre-

Institution 
Mediation did 
not take place 

(Yes/No)

Date of 
Decision

Days for 
disposal

Nature of 
Disposal 

(Contested/Settl
ed)

Date of execu-
tion of decree

Number 
of days 

for 
execution 
of decree 
from date 

of 
decision

Sh. Sanjay Sandhir 
AD&SJ Chandigarh ARB/185/2018

STATE OF PUNJAB  Vs  
M/S PATIALA 

MALERKOTLA 
TOLLWAYS PVT LTD

Sh. Sanjay Sandhir 
AD&SJ 

Chandigarh
ARB/316/2020

THE NEW INDIA 
ASSURANCE CO LTD  Vs  
RN KAPOOR TEXTILES 

PVT LTD

RAJAN KUMAR 
CHAND(P),

Sh. Sanjay Sandhir 
AD&SJ 

Chandigarh
ARB/369/2024

PUNJAB WATER SUPPLY 
AND SEWERAGE BOARD 

CHANDIGARH  Vs  M/S 
VIRINDRA BUILDCON 

PVT LTD

Sh. Sanjay Sandhir 
AD&SJ 

Chandigarh
ARB/370/2024

PUNJAB WATER SUPPLY 
AND SEWERAGE BOARD 

CHANDIGARH  Vs  M/S 
VIRINDRA BUILDCON 

PVT LTD
RAJNISH GARG, 

ADJ CHD
ARB 

1306/2019
SAMEEP KANG VERSUS 

DEVINDER
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